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nistribution of Scooters 

-!.. r Shri 'Ram Krishan Gupta: 
l Shri Ram Garib 

Will the Minister of Commerce and 
Industry be pleased to state: 

(a) the nature of steps taken or 
proposed to be taken to ensure equIt-
able distributlOn of scooters at faic 
prices; and 

(b) the result thereof? 
The !\Iinister of Industry (Shrl 

l\Ianubhai Shah): (a) and (b). A 
statement is laid on the Table of the 
Sabha. 

lOTATEMENT 

The distribution and sale of scooters 
has been controlled with effect from 
2nd September, 1960 by issue of 
Scooters (Distribution and Sale) Con-
trol Order, 1960. 

The salient features of the Control 
-Order are: 

(i) The dealers are required to el! 
:>;cooters to only those persons whose 
orders have been booked by them, 
strictly in the order of priority in 
which the orders have been booked; 

(ii) With a view to eliminating non-
.genuine orders, every prospective pur-
ehaser is required to furnish along 
with the application for registration of 
order a bank quarantee for Rs. 250 

(iii) No person can purchase mar ~ 
than one new scooter during the same 
calendar year; 

(iv) No person can sell a scooter 
before the expiry of one year from 
the date when it was first purchased 
as a new scooter, except under a 
permit in writing from the Control-
ler. 

As the ContTol Order came into force 
only recently it is yet premature to 
assess the result thereof. However. 
it can be said even at this stage that 
the issue of this Order has largely 
resulted in the elimination of non-
genuine buyers from the market. 

Shri Ram Krishan Gupta: May 
know whether a dealer is required 
to sell the whole quota of scooters on 

priority basis or is there any excep-
tion? 

Shri l\Ianubhai Shah: There is nC) 
qIJe,tion of priority basis. It is done 
on the basis of first come first served 
as registere 1 \vith the dealers. 

Shri Ram Krishan Gupta: From the 
statement I find that no person can 
se II a sceoter before the expiry of 
one year f~om the date when it WlUl 

first pucchased, cxoept u!lder a permit 
in writing from the Controller. May 
I know whether any such sale haa 
been allowed by the Controller so 
Ear? 

Shri Manubhai Shah: Those figures 
do not corne here, because we have 
decentralised control. Now every 
State Controller exercises such 
authority. But we have no reason to 
believe that many permits would 
have been given. 

Shri Tangamani: May knaw 
whether Government have got details 
of those who have applied for 
scooters and how much have been 
served? May I also know whether 
they will take Rs. 250 in cash instead 
of a bank guarantee? 

Shri l\Ianulahai Shah: There are 
both types of customers. Some 
people can afford to give a bank 
guarantee. Others pay their deposits. 

Shri B. K. Gaikwad: May I know 
the names of dealers or agents who 
distribute the scooters What is the 
cost now? 

Shri !\Ianubhai Shah: The cost 
varies round about Rs. 2,500, Rs. 2,700 
and Rs. 3000. There are many 
dealers who are distributing agents. 

Shri Achar: I find from the state-
ment that one person can have only 
one scooter? What is the reason 
behind it? 

Shrl Manubhal Shah: We have not 
come to a stage when we can afford 
to give more than one !;COoter to ~ 
individual. 
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Shri Tyagi: What is the percentage 
of profit permitted k> the manufac-
tnring firms? 

8hri Manubhai !'lbala: Thera is .0 
.antrol as such en price.. But they 
cenerally offer broadly reasonable 
terms with reasonable profits. 

Shri Tyagl: So the prices are fixed 
by the manufacturers themselv5? 

Shri Manubhai Shah: No. 1n the 
case of many commodities which are 
in sea.-eity t.'ie price is alwayss approv-
ed by 1Ihe Government. Generally we 
allo..... 12 per cent return on the capi-
tal outlay, as recommended by the 
Tariff Commission for various com-
modities. 

osft uqf~ ;nf '"'I : m-q en, on: 
3I"~:~ '1<fT ~ f.t; ~ ~ ~ ~ 
~ ~ ~ 'lftmr on: ~ 'liT of'f ~ 
~ I m 'flIT ~ *'r ~ if; mq;f llQ 
~ fq,<\I<I~l'1 ~ f.t; f;m 'liT ~ 
~~~ ~~ qlfl~'1m 
~ 'lit of'f "f'i;, rr fRiir V'f ~;f; ~ 

'1" f'Rfr 'lit ~r5T it ~ ri ? 

That is the precise order. He 
cannot re-sell it for a year. 

Mr. Speaker: Hon. Members must 
take the trouble of going to the 
Notice Office and seeing the answers 
and the statements laid on the Table 
before putting questions. It is rather 
unfurtunate that hon. Members ask 
the same questions which have 
already been answered. In future, I 
..... ill make a note of hon. Members 
who put questions which have already 
been answered for future guidance. 

Shortage of Cement 

+ SIlri Padam Dey: 
Shri Shree Narayan Das: 

llari Ita4ha ___ : 
8hri D. C. SU1'lllll: 
Shri Ram Garib: 

Will the Minister at Commeroe aall 
lDdustry be pleased to itate: 

(a) whether any assessment u to 
the present position of supply and de-
mand of cement in the country has 
been made; 

(b) if so, what is the result; and 
(c) the step taken to meet the iitu-

ation? 
The Minister .t lDdustry (Shri 

ManabbaJ Shah): (a) to (C). A state-
ment is laid on the Table of the Hou!le. 

STATEMENT 

(a) and (b). Yes, Sir. The present 
demand for cement is estimated at 
about 0.95 million metric tons per 
month and the present availability is 
about 0.70 million metric tons per 
month. 

(c) 1n order to obtain the maximwn 
production with the existing plant and 
machinery in cement factories, steps 
are being taken to ensure that the 
factories are adequately supplied with 
coal and that the cement produced is 
moved expeditiously. 

Several schemes have been sanction-
ed for the expansion of existing fac-
tories as well as for the installation 
of new ones and these are being pu.--
sued vigorously. The annual installed 
capacity, which at present stands at 
8.7 million tons, is expected to rise to 
9.5 million tons by the end of 1960-61, 
10.2 million tons by 1961-62, and capa-
city already licensed for implementa-
tion comes to 12.5 million tons by 
1963-64. The approved capacity so far 
comes to 15.6 milliOn tons but blle 
balance of 3.1 million tons is yet to 
be considered for capital goods and 
plant. The target capacity fixed for 
Third Plan is 15 million tons. 
It is hoped to approve for 
plant and maehine!"Y the balance capa-
city of 3.1 million tons soon, If neces-




